
Government of Jammu and Kashmir
Department of Law, Justice and parliamentary Affairs

Civil Secretariat

Srinagar/Jammu
*****

subject:-Litigation Reforms and effective monitoring ofLitigation in union territory ofJammu
and Kashmir-Appointment of Officer In-charge (OIC) Litigation.

By order ofGoyernment ofJammu and Kashmir.

No:-LA W-OIC/i/2026

Copy to the:-

l. Leamed Advocate General, J&K.
2. Financial Commissioner (ACS), power Development Department.
3. Principal Secretary to Hon,ble Lieutenanl Govemor, Raj Bhawan.
4. Joint Secretary (J&K), Ministry of Home Affairs, Govemment of India.
5. Registrar General, High Court ofJ&K and Ladakh, Jammu./Srinagar.
6. Principal Secretary to Hon'ble ChiefJustice, High Court ofJ&K and Ladakh.
7. Director Litigation, Srinagar/ Jammu.
8. Assistant Law Officer concemed.
9. Officer In Charge Litigation (OIC).
10. Private Secretary to Chief Secretary for information of Chief Secretary.
I l. Private Secretary to Secretary Law
12. tncharge Website.

13. Govemment Order file.
14. Concemed file.

.0t

Sanction is hereby accorded to the appointment of oflicer's of power Deveropment
Department as mentioned in annexure to this Government order as officer In-charge Litigation
(OIC) in the cases indicated against each including contempt petition, if any, pending before
Hon'ble Supreme court of India/Hon'ble High court of Jammu and Kashmir/central
Administrative Tribunal or any other forum.

The terms and conditions of appointment of the OIC shall be governed by the
provisions of Govemment Order No.I 6T-|K(LD) of 2O2l dxed24.03.2021.

zAl
Deputy Legal Reme m cer (y

GOVERNMENT ORDER NO:- 3891 - JK (LD) of2026
DATED:- 25-03-2026

sd/-
(Achal Sethi)

Commi ssioner/Secretary to Govemment
Datedj 25.03.2026



Annexure to the Government Order No. 3g9l-JK (LD) ol 2026 dated 25.03.2025.

S.No. Title of the case
Appeal 28,29,30 against arbitrations
award titled Jaguar Overseas Vs JKpDC
(Baramulla,/Anantnag/ Pulwama)
RGCVY
SWP No. 3726D019 titted
Ahmad Wani Vs State

Imtiyaz

J o. 1236/2022 titled Gh. AhmadSWP N
Mir Vs State

4 P No. 85/2016 titled Mohd. Amin DarCC
Vs State

5 No.2133/2017 WPC No. 3192024
titled Mohd. Muzamil Tantary Vs State
of J&K & Ors.

SWP

Mr. Mukltar Ahmad Mir, AEE
(Civil),
GT Pam pore/LJ llP,
Mobile No. 70068563 l3

6 o. 296/2024 titled M/s Sheikh
ineers Vs State

CCP N
En

7 LPA t8012024 titled M/s Sheikh
En neers Vs State

8 o. 742/2014 titled Abdul HameedSWP N
Khanda Vs State

10. 5412017 titled Basher AhmadSWP No. 8

Wani Vs State
il. WP No. 955/201 7 titled Ch. Mohi-ud-S

l2

I3. o. 2703120t titled Abdul AhadSWP N
Dar Vs State

14. wPC No. 3325/2025 titled Adil Bashir
Vs UT of J&K & Ors.

Mr. Rizwan Ghani, AEE
(Mech.). CD USHP-ll Kangan,
Mobile No. 8082700725

15. PS No. 52712022 titled Qazi Qamar -
Ud -Din Vs State

CC

16. SWP No. 270312018 titted Abdul
Rahman Ganaie Vs State

17. No. 270412023 titled
ises Vs UT J&K & Ors

LightWPC
Ente

18. wP No. 2953/2023 titted Sheikh
ineers & Co. Vs UT J&K & Ors.

S

En
lg. No. 2743/2018 titled Gh. HassanSWP

Chesti Vs State
Mr. Mohd. Ashraf Wani.
AEE, GD Ganderbalr
Mobile No. 7889493450

20. OWP No. 295912023 titled Sheikh
Engineers & Co. Vs UT J&K & Ors.

Mr. Asif, AEE,
GD USHP-I Sumbal,
Mobile No. 8825081669

OIC
I

2.

9. SWP No. l2l20i7 titled-T\4ohd. Shafi
Shah Vs
State

din Raina Vs State
CP No. 86/2020 tirled Mir Mudasir Vs
M. Raju UT J&K

Mr. Amerdeep Koul,
Assistant Engineer, GD
LJHB
Mobile No. 6005816089

V



2t. OWP No. 2012 023 titled Zahoor Ahmad Mr. Farooq Ahmad
Sheikh, Senior Assistant,
SEJI PDC Bemina
Srinagar

Mobile No. 7006695043

Arbitration Petition No. 7212023 titled

23. WP(C) No. 297312022 titled M. Naseer
U Zaman Vs Managing Director
JKSPDC and Ors

Mr. Dawanjeet Singh,
Administrative Offi cer, JKPDC,
Cell No. 941 9l 347 52,Email ID:
co.admsection k l.com

24. Mr. Manzoor Ahmad (Assistant
Executive Engineer) BHEi Cell
No.:7006610065

25. o.4. No. 778/2025 titled Rekha Devi Vs
Managing Director JKSPDC and ors

Mr. Dawanjeet Singh / AO
JKPDC Cell No.94 l9l 34752,
Email.lD:
co.admsecti .com

bw

Mir Vs UT of J&K & Ors.

22.
S.P. Singla Constructions Pvt. Ltd. Vs
JKSPDCL

Mr. Vikay Kumar, AEE, BHEP,
Cell No.9906102172

Arb (P) 72/2023, rittea s P Sirula
Constructions Pvt. Ltd. Versus JKPDC


